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Ld. Counsel for the applicant seeks permission to withdraw 
this O.A. as his grievance has been redressed. Permission is 
accorded. 

O.A. is, accordingly, disposed of as withdrawn. 

(DR. MRJAY SANGI) 
	

(SUSHSANTA UMAR PATTNAIK) 
MEMBER (A) 
	

MEMBER (J) 
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